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ster concerned has listened to that and what-
ever information Is available, I think, will be
made available at his convenience, as soon
as possible So far as the question of strong
feelings expressed on the other side about
some incident is concerned, I would only
say that the Mambers should cooperate......
(Imerruptions) Whatever your grievances, we
shall convey it to the Prime Minister, The
Government is seized of the matter.

Sir, you have already allowed Mr. S. M,
Banerjee to raise that pointat 2 O'Clock.
I do not know why the proceedings of the
House should be held up like this, Why
should the whole House be beld to ransom
like this ? (Interruptions)

SHRI INDRAJIT GUPTA : (Alipore)
May I make a submission 7 The matter
about Barauni strike has been raised here.
But the point which is not being focussed
properly is that when the senior Members
of this House. Mr, Bhogendra Jha, Mr.
Sarjoo Pandey and others, went yesterday to
meet Mr. Hanumanthaiya in his house, on
behalf of railwaymen, they were told, ‘“You
get out of my house” That is why the
feclings are running so high. (Imterruptions)
We want the Minister to be brought here
and he should tell us (Interruptions) You
cannot insult Members of Parliament like
that, He may insult railway workers but
he cannot insult his colleagues in the House.

(Interriiptions)

SHRI RAJ BAHADUR : All Members
of Parliament are equal and have the same
respect. There is no question about that.
(Imterruptions) 1 have already said that we
shall convey it to the Prime Minister,

MR. DEPUTY SPEAKER : The House
stands adjourned for lunch to meet again
at 2 o'Clock.

13.00 brs.

The Lok Sabha adjourned for Lunck till Four-
teen of the Clock.

The Lok Sabha reassembled after Lunch
at two minutes past Fourteen of the Clock,
[SEr1 K.N, TIWARY # the Chair]

Re. ANTI VIETNAM WAR DEMONSTRA-
TION AT U, S. EMBASSY IN
NEW DELHI
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SHRI S.M. BANNERJEE (Kanpur):
Iam happy, Sir, T have been given a chance,
With your permission I wish to mention that
last Friday, on 12th May 1972, there was
tome antiwar demonstration organized by
the Youth Federation of Delhi in which
ladies and gentlemen participated. The
demonstrators wanted to go to the US.
Embassay to lodge their protest against the
most brutzl attack of president Nixon in
Vietnam. Generally. the demonstrators are
allowed to go near the gates...

MR. CHAIRMAN : What does the hon.
Member want to say ? He should be brief,

SHRI S.M. BANERJEE : The demon-
strators were not allowed by the Police to
go near the U, S. Embassuy which was
very unusual. Not only this, they stopped
them at the main road. Four rings of police
cordon were thrown in front of the Embassy.
Even in America at the time of demonstration
demonstrators are not treated as shabbily as
was done here. The demonstrators were
stopped at the main road. They wanted to
go near the gate, but they were not
allowed.

What is more important is that the
woman demonstrators, specially Miss Buly
Roychowdhury, were manhandled by the
police ; they were pushed aside. I can show
the photographs, how the ladies were treated,
There were certain agent provocaters who
threw crackers to discredit the Youth
Federation, and I am sure that this is the work
of CIA. 1 would only request this, The
police is hatching up a case that the demons-
trators brought crackers and wanted to
throw at the U,S. Embassy. Although we
feel that the U. S. Embassy should be blown
off, we have never done that, we never be-
lieve in that, The Home Minister must
investigate into the whole thing and see
that those who have been arrested are releas-
ed immediately. At least those police offi-
cers responsible for such & thing should be
suspended immediately, The Minister may
take note of it,
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MR CHAIRMAN : It is all regorded.
They will see, | cannot give any directions.

Here, according to rules, if anybody
wants to raise anything on the floor of the
House, he must write to the Speaker, I
think none of you have written and still
you are raising it. There was tension in the
beginning. So I have allowed it once. But
everytime is not to be treated as Zero Hour.
T hese questions arc generally raised during
zero hour......{ Interruptions) You please take
your seat. Because you did not get an
opportunity to raise it, asa special case [
am allowing it.

SHRI S. M. BANERIJEE : But, let the
Minister say something, Sir.

MR. CHAIRMAN : That is on the
record. I am oot asking.

In the first hour, there was some-question
about the Railway Minister. I will give him
opportunity to clarify his position. That
only 1 will do.

—_——

14.07 hrs.

Re. ALLEGED FORCIBLE CAPTURE
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Bihar

sft TraTERTC YAt ¢

“.... .-Telephonic Message from
CPI candidate Ramgarh that gangsters
of Jansangh candidate capturing many
booths and forcibly stamping ballot
papers with connivance of officer at Chi-
tarapur Ramgarh Cantt. Lapanga Bhur-
kunda and others/ . / Police and Magi-
strate onlookers/ . | Request suspensi-
on poll/ . |—

Jagannath Sarkar Secretary
Bihar CPL."

“...Returning  officer Ramgarh
acting in collusion Jansangh candidate
| .| Apprehended foulplay during
counting/ . /| Request appointment of
observer during counting......Jagannath
Sarkar, Secretary Bihar CP1.”
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